CENT RAL ADMINISTRATIVE TRIBUNAL,] JABALPUR BENCH, JABALPUR
Original Application No, 615 of 2004
~ Jabalpur, this the gth day of October,i 2004

Hontpie siri M.P. S:Ln h i vice chairman
Hon'ble ghri Magan Mohan, Judicial Member

prashant Kumar, S/o, Shri Blool Ghand,

aged apbout 31 years,: R/o, Vivekanand Ward,:

Laxlera, Katni, MP,’ .ee Applicant
(By Advocate - None)

Versus

1 Union of India, Hrough its
Secretary, Department of Post,:
Dak Bhawan, New Delh i,

2. v"‘he Director, PRostal Services,
Post Master General's Office,
Raipur (Chhatisgadh),

3. The Superintendent,’ RiS,
- JB Division, Jabalpur, MP, ese ResSpordmbts

(By Advocate - Shri KN, pethia)

O RD E R (Oral)

By MePo, sing’, Vice Chaiman -

MJAe No, 1193 of 2004 Pas been filed by the leamed
comsel for the applicant to withdaraw this Original
Application. MA is allowed, Accordingly,; the Original

Application is gismissed as withdrawn,

(Magan Mohan) ' M.%

Judicial Member ' : vice chaimen
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